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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 385 OF 2025

IN THE MATTER OF:
SIDDHARTH RAI
...APPLICANT
VERSUS

UTTAR PRADESH POLLUTION CONTROL BOARD & ORS.

...RESPONDENT(S)
INDEX
S. PARTICULARS PAGE NO.
NO.

1. | AFFIDAVIT BY RESPONDENT NO. 1 SECRETARY,
ENVIRONMENT, FOREST AND CLIMATE CHANGE,
STATE OF U.P. IN COMPLIANCE OF ORDER DATED
04.08.2025 PASSED BY THE HON’BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

2. |A COPY OF THE LETTER DATED 22.08.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1
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3. |A COPY OF THE LETTER DATED 11.12.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-2

4. | A COPY OF THE ANALYSIS REPORT IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-3

5. |A COPY OF LETTER DATED 29.08.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-+4

THROUGH COUNSEL
‘ /

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
bhanwar09jadon@gmail.com | 6375115224

DATE: 10.03.2026
PLACE: NOIDA


mailto:bhanwar09jadon@gmail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

...RESPONDENT(S)

AFFIDAVIT BY RESPONDENT NO. 1 SECRETARY., ENVIRONMENT,

FOREST AND CLIMATE CHANGE, STATE OF U.P. IN

COMPLIANCE OF ORDER DATED 04.08.2025 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

NEW DELHI

[, Maneesh Mittal, S/o Late Ram Autar Mittal, aged about 45 years, presently

posted as Secretary, Environment, Forest and Climate Change Department,

/Mtate of U.P., do hereby solemnly state and affirm as under:

\0) .&%SRA
ADNV. & NOTARY

HQ LUCKNC'W U.P. INDIA
REGN. NO. 20914

- EXPIRY DATE-15-3-2030
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1. That I am well conversant with the facts and circumstances of the present

case and am competent to swear this affidavit.

BACKGROUND OF THE MATTER
2; That in the present matter, the Applicant has raised a grievance against
the construction of sewage drainage system in village Hari- Harpur,

Block Manihari, Zila Panchayat Gazipur, Uttar Pradesh.

3, Furthermore, the Applicant has alleged that through this drainage system
untreated sewage of the village will be discharged in a local clean pond

situated at Araji No. 409 in village Hari-Harpur.

4. That the Hon’ble Tribunal vide order dated 04.08.2025 has directed the
respondents to their response/ reply by way of affidavit. The operative

part of the order is as stated below:

“...3. Issue notice to the respondents for filing their response/reply

| by way of affidavit at least one week before the next date of
’(‘,{?ﬁ.‘lf’\v" l;\l

‘\ 'l o{ |' h’r ]qr" "ﬂ&'

N hearing. If any respondent directly files the reply without routing
AN

it through his advocate then the said respondent will remain

1§V . "‘EL‘:4~ 1
REGN. G914
EXPIRY DATE 15.3-2030 Q/
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COMPLIANCE/ ACTION TAKEN IN COMPLIANCE OF THE
DIRECTIONS ISSUED BY THE HON’BLE TRIBUNAL

5. That in compliance of the directions issued by the Hon’ble Tribunal, the
Deponent has issued the letter dated 22.08.2025 to the Principal
Secretary, Panchayati Raj Department, UP; District Magistrate,
Ghazipur; and Member Secretary, UPPCB to immediately take the
necessary actions to ensure the compliance of the directions issued by the
Hon’ble Tribunal and file the response before the Tribunal. Furthermore,
it has been directed by the Deponent that the action taken report along
with the response filed before the Hon’ble Tribunal shall be submitted to
the Environment Department.

A copy of the letter dated 22.08.2025 is annexed herewith and marked as

ANNEXURE-1.

urgency to the present matter and ensure compliance of the directions
issued by the Hon’ble Tribunal and submit their action taken report to the
Environment Department at the earliest.

/‘\;\{}/ A copy of the letter dated 11.12.2025 is annexed herewith and marked as
CE MISRA

“EV. & Noriry  ANNEXURE-2.

: NGw 1 p INDIA
EXp]

XEGN. N0y, 20914
RY DATE-15-3.2039
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UPPCB:
7. That in compliance of the directions issued by the Deponent, the UPPCB

has submitted their action taken report to the Environment Department.

8. That as per the report submitted by the UPPCB, it is submitted that the
UPPCB has carried out an inspection dated 23.08.2025 of the area.
During the inspection, the representative of the village, Mr. Dharmendra
Singh (Head of the Village), has informed that the untreated domestic
sewage generated from 50-60 households in the village is being disposed
of in a raw collection pit having a size of approximately 20 ft x 30 ft x 10

ft on the lad of the village at Arazi no. 188.

0. That this collection and its overflow is proposed to be disposed through
a cemented drain in another kachchi pond having the size of about 105
meter X 90 meter x 08 ft at Arazi no. 409 in the east at a distance of

approximately 470 meters.

That during the inspection, the construction work of cemented drain has

been found stopped, the drain construction of 270 meters has been

%}%Aébcompleted out of 470 meters. The rest of the drain is still unpaved.

AN ./A\
y
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1. That UPPCB, during the inspection, has also collected the samples of
domestic effluent overflowing into the drain and from Arazi no. 409
(pond). The collected samples have been analyzed in the laboratory of
Regional Office, UPPCB, Varanasi.

A copy of the analysis report is annexed herewith and marked as

ANNEXURE-3.

12. That furthermore, the UPPCB vide letter dated 29.08.2025 and letter
dated 30.08.2025 has directed the Additional Chief Officer, Zila
Panchayat Officer, Ghazipur to ensure that no untreated domestic sewage
is discharged into the pond and ensure the compliance with the directions

issued by the Hon’ble Tribunal.

g A copy of letter dated 29.08.2025 is annexed herewith and marked as

% ANNEXURE-4.

+UDISTRICT MAGISTRATE, GHAZIPUR:

That as per the report submitted by the DM, Ghazipur to the Deponent, it
is submitted that the proposed drain will no longer discharge the
untreated effluents into the pond. That in consultation with the gram

?)2 (O panchayat and local villagers, an alternative alignment has been finalized.
LA

AN
JAN

(WO ULE INDIA

REGN. NO. 20914
EXPIRY DATE-15-3-2030
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4. That the drain outlet shall be diverted towards Gram Sabha land bearing
Arazi Nos. 223 and 302, where a newly constructed drain exists. At the
terminal point, a Silt Catcher and Filter Chamber shall be constructed, as
per the design prescribed under Swachh Bharat Mission (Gramin), to
ensure treatment/filtration of wastewater before discharge. Further, an
estimate report has been prepared for the construction of the proposed
Filter Chamber. The said Estimate has been framed strictly in accordance
with the specifications and directions issued by the Special Secretary,
Panchayati Raj, Government of Uttar Pradesh and has been duly vetted

and signed by the competent Engineer of Zila Panchayat, Ghazipur.

15.  That the Deponent, being duty-bound under law, is committed to
ensuring strict compliance with all directions of this Hon’ble Tribunal

and undertakes to adhere to any further orders or instructions issued

o '.

J 7 L Ny hereafter. without d del
y ’,l' ’.'"*?{1"1{'”'- u.‘!' . creaiter, withou emur or eay.

[ (e

5 4{*!‘1! qq

AJ’W ‘|§

P ’// e & o, |
"UW,‘HJ(,' I] P 7’

ADV. & NDTARY DEPONENT
HQ LUCKMNOW U.P. INDIA

REGN. NO, 20914
EXPIRY DATE-15-3-2030
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VERIFICATION

Verified at L/{n'l;-ﬁ on this J_mday of March, 2026, that the

contents of the above affidavit from paragraphs 1 to 16 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

DEPONENT

d][;.n ﬂ" \5“
“" -‘d.'fw-
Rz .

Sworn and Verified
Before Me

f ™V ANOTARY
HC 8Oy U P INDIA

R MO 20514

LAty DATE-15-3-2030
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Annexure -1

Hlo Tefosilodle UaRUl / HIAAAL
HEAT-ULSML.E1L-600/81-7-2025-1959694

U,
gerid A,
afea,
3ofe M
a1 #,
1-  UgH g,
g U s,
3ofo AMHA|
2- Toenfaard,
S|
3- weww ufm,
Jolo UEHUT ATAUT 1S, TS|
TROT, 94 U SFdarg TEAS: oA 2208-2025
uRadd HHIN-7 i

fawg-are T efa #Rawor, a8 e F AfFT ove FEA-385/2025
Siddharth Rai Versus Uttar Pradesh Pollution Control Board & Ors. & Wit o
HRAFOT & U fAIT 04.08.2025 & U & HIY H|

AP,
U4 fawad Ao TP eid 3faor, a8 Reeh # AT 3eTe Fwar-
385/2025 Siddharth Rai Versus Uttar Pradesh Pollution Control Board & Ors. &

wfyg Ao 3AFOT ¥ MU RATF 04.08.2025 & HAchd P & HE B,
e gaod 3 fAeerad -

3. Issue notice to the respondents for filing their response/reply by way of
affidavit at least one week before the next date of hearing. If any respondent
directly files the reply without routing it through his advocate then the said
respondent will remain virtually present to assist the Tribunal.

4. The Applicant is directed to serve the Respondents and file affidavit of
service atleast one week before the next date of hearing.

5 .Ms. Sthavi Asthana, Advocate accepts notice on behalf of the
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81-7005(039)/40/2025-07-Ds0 Environment, Forest and Climate Change 171064151/2025

Respondent No. 7 and seeks four weeks' time to file the reply.

6. In the meanwhile, the Respondent No. 7 will ensure that no untreated
sewage is discharge in the pond in question.

7. Liston 12.09.2025."

2- ¥ A ¥ 5 wwa gewer # dew @ aw ER-EQR, sdiw
Flawd, e garag Mgy, e Wy # de 39 RAwed & QA ¥ feg
Rt & ;= &1 IAEH w1 IR ¥ 7P 59 3o A & AR Qg @
FAuaRE W9 FR-EWQE g A Jweh T 409 W R v WA wWes
AT A DI MM HAgh B b ¢ 5 arena F guaid AT & o
A F TR FEd @aAw 4 gem AR 3 el gaiaRoi aRoma g

30 HIY A Ao BT T ARG 3 I FIR glAwmEeTr B ARy
ffa wta ge 3T gaard & Y ¥ FH ¥ T v FWE @ auy-ux F
HCTHA W response/reply @@ Fa & REY A ™ ¥ userg oo #
ufdardy H®-(2) Zila Pachayat Gazipur Through its Chief Executive Officer
(C.E.0.), ufdardr #HEar-(3) Uttar Pradesh Pollution Control Board Through its
Member Secretary, Ufdarél @&am-(4) Regional Officer, Uttar Pradesh Pollution
Control Board, Azamgarh t& ufdard E&an-(s) District Magistrate, Gazipur ¥

3- N9 3H WOY # GUAATA (<ORAF), THT eRd 3#Rwor, gara sradis,
% feeet & -3 uF AP 08.08.2025 U UG AT A wravfy Gav=F
afed IRT F@ §U F3 T® Fex F [T 0§ A g gwor F
#ro HAIOr g WG Y AT 04.08.2025 F Iquaa F wrEeTE
FAAA AR it g et gaad & Y d 0 A oF B wEE @
ATY-UF & ACTH @ HUAT responsesreply QTRA o aur e fBpy M
response/reply 1 Ui Wfed P FAAH { T, 7F vd @@y IRada
faanar, 3oue &S (Email-envsection7@gmail.com) & dod Haad HAS &
HE DY) THIA Y01 3 Hareh Ferars AT 12.09.2025 & faifa 21

HATaH-TUN | Digitally signed by
ST,
18:26:47
( guia uat )
afRa|

vfaffu-Amafafia » wadaa @@Rs), 19w sa #fwwo, gug
RS, 78 feeet & &-A9 uF A 08.08.2025 g OW¥a aftw & orawf
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Helid® Aied IHIER WA &g IR:-

1- qEy el 3R, e garad, iy
2- &g HREY, oo ugmUT AGIUT NS, IS

3Tl 9,
Digitally signed by
SHAILENDRA KUMAR
Date: 22-08-2025 ¢ 0% AR )
13:41:55 3 @i
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HPHARE-1
Hle TAoSodle UH{OT / HAIEG
HEAT-UA. M. &A.-947 /81-7-2025-1959694

s,
A e,
o
Tofo AMHA|
dar A,
- WqW §fEa,
gengdr Ut faerar,
SoWo WHA|
2-  Srenfaerd,
MY
3- Wew ufm,
SoJo ¥guUT fgF0T S, TS|
gfRor, 99 vd Sy a@a5: fds: || femeR, 2025
uRada HgaT-7

fwg-are. TP wRa 30T, 3% Roelr & QAT 3Move wEA-385/2025 Siddharth
Rai Versus Uttar Pradesh Pollution Control Board & Ors. & wiR@ #re HRHOT &
3R AR 04.08.2025 & HJuTedd & HIY A

#ARled, :

304 fauas gatRor, 99 v Sdaryg uiada FHI-7, Sofe WHA &F UT -
TET-UA. 5. &Y.-600/81-7-2025-1959694, i 22.08.2025 & HEI TFUT FA &l
FE B

IF U7 & AHA q ;Mo AP gRd #awor, aF Reeh # Ao aowo

TEAT-385/2025 Siddharth Rai Versus Uttar Pradesh Pollution Control Board & Ors. &
qfid Ao FRAGOT F U ReAidh 04.08.2025 F HIATA ¥G RIS FIAA
gRARE & quu-uT & FEWA ¥ response/reply AW FA I g fHd M
response/reply 1 Ul wfta Pd S F wHOT, 9 T SAefarg TRac faT,
Sofo AT FY UAIY FAA X » FaU F e H S M| ARDA paT wLaAS H
AT HAGST FUqd ¥l

2- 3 5§ @9 # AR #Rapar, Ao wHoNede, A% Reeh F A Tw
02.12.2025 & AU Tewe aX UG IR TC qH T TE Pea @ Y g T
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6 FUA UMT U H Ao 3T gw wie ey RAiF 04.08.2025 &
et A Iraedh FAAA R W gU Hoel gAas H I F FH F FH
UH AT Q9 AUY-UT & HMEIA § HUAT response/reply eIT&ST T d i@ Fy
A response/reply H ufd TRA Fa I F vdiawor, aa wd Stearg aRadw
faamar, Soge WA (Email-envsection7@gmail.com) & deld HIId HUA & HE
| I FUT & T T GHOT A 16.12.2025 @& gAAS g ghEg ¥
He3dAE-TUNH |
Digitally signed by
MANEESH MITTAL ¥,
Date: 11-12-2025
13:22:05 ( 7t B )
afaa|
sRfR-Reffta o aud 3Rawdr, Je wosede, 7% Rereh & S-A
@i 02.12.2025 & Trawfa Fovas wfed swgaR FE@E ¥ OfT:-

1- F&T FFH 3w, Gor garag, mg
2- & Hi¥erdY, Soyo ggwur R @1, InaAs|

3T A,
Digitally signed by

SHAILENDRA K
Date: 11-12-20%;%“%"‘ )
18:20:01
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Annexure -3
REGIONAL LABORATORY VARANASI

] UTTAR PRADESH POLLUTION CONTROL BOARD

“"&; Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi
TEST REPORT: WASTE WATER LABORATORY
Ref No: 33468014/Varanasi/2025 Date:27/08/2025

1- Name of Industry: GRAM PANCHAYAT HARIHARPUR SAIDPUR GHAZIPUR, HARIHARPUR GHAZIPUR
2- Address of Industry: HARTHARPUR GHAZIPUR
3- District: Ghazipur

4- Description about sampling point: DRAIN OF VILLAGE HARIHARPUR IN FRONT OF JAGGU HOUSE
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: GYAN DUTTA VERMA, JRF AMAR BIBHUTI SINGH, JLA & RAJNATH CHAUDHARY, S.A
SUSHIL KUMAR, ASO

7- Colour and Odour: BLACKISH SEWERAGE

8- Quantity and Packing: 02 LITRE PLASTIC JERRICAN & 01 MPN BOTTLE
9- Date of Sample Collection: 23/08/2025

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 23/08/2025

12- Period of Analysis: 23/08/2025-27/08/2025

13- ULR Number:

14- Sampling Plan/Ref. No.:

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N.|° Range
1 pH, APHA 24th Ed. 4500B: 2023 - 7.18 5.5-9.0 02-12
2 Suspended Solids , APHA 24th Ed. mg/l 126 100 10-20000 mg/l
2540 D Totat Suspended Solids dried at

103-105 °C 2023

3 | BOD, APHA 24th Ed. 3 day 27°CIS mg/l 56 30 1.0 -50000 mgyl
3025 ( Part 44): 1993 Bio 2023
4 | COD, APHA 24th Ed. 5220 B Open mg/l 230 250 5.0 -100000 mg/l
Reflux Method 2023 ' .

Reference- (1) General Standards for discharge of environmenta! pollutants are as part-A Effluent (Schedule-VT). The Environment (Protzction) Rules, 1986
source: www.cpeb.nic.in/GencralStandards.pdf, Besides these standards, refer EPA standards for specific purpose

Nete + | The results in the Test Repart nelate oaly fo the iiems tesied: 2. The report shall nos be reproduced-except in fitll, without the written permission of lidoratory. 3. The test repurt pentaiag to the sarple as
seceived in Lab. '

Remark: NA

Analysed by-
{Gyan Dutta Verma(JRF), Shivam
Tripathi(JRF), Kankshi Sahu(JRF)]

Digitally signed
Authorized by ROHIT by ROHIT SINGH
SUSHIL byt

: Date: 2025.08.27
KUMAR %;;;5;, Sl NGH w.oes.;:ss +05'30°
Sushil Kumar (AS0) ’ Reglonal Officer

UPPCB/RL/7.8.2 Issue No.: 01
Amendment No_: 0 Amendment Date +27.08.2028

Issue Date:27.08.2025 |Page No.:Page 1 of 2

An‘nrnvnﬂ hue TN Yeenad has DAY
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REGIONAL LABORATORY VARANASI

et UTTAR PRADESH POLLUTION CONTROL BOCARD
,
:@%@% Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi
™

- TEST REPORT: WASTE WATER LABORATORY

Ref No: 33468014/Varanasi/2025 Date:27/08/2025

1- Name of Industry: GRAM PANCHAYAT HARTHARPUR SAIDPUR GHAZIPUR, HARIHARPUR GHAZIPUR
2~ Address of Industry: HARTHARPUR GHAZIPUR
3- District: Ghazipur

4- Description about sampling peint: DRAIN OF VILLAGE HARIHARPUR IN FRONT OF JAGGU HOUSE
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: GYAN DUTTA VERMA, JRF AMAR BIBHUTI SINGH, JLA & RAJNATH CHAUDHARY, S.A
SUSHIL KUMAR, ASO

7- Colour and Odour: BLACKISH SEWERAGE

8- Quantity and Packing: 02 LITRE PLASTIC JERRICAN & 01 MPN BOTTLE
9- Date of Sample Collection: 23/08/2025 ‘

10- Analyis Indented by: RO Varanasi

11~ Date of sample receiptinLab: 23/08/2025

12~ Period of Analysis: 23/08/2025-27/08/2025
13- ULR Number;

14- Sampling Plan/Ref. No.:

13- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
I | Total Coliform, APHA 9221 24th Bd.: | MPN/100 mI 1700000 - <1.8 MPN/100 ml
2023 & above
2 | Fecal Coliform, 9221 E Fecal Coliform |  MPN/100 ml 1100000 <1000 <1.8 MPN/100 ml
L Procedure & above

Reference- (1) General Standards for discharge of environmental pollutants sre as part-A Effluent (Schedule-V1), The E

avironment (Protection) Rules, 1986
souree: www.cpeb.nic.in/GeneralStandards. pdf. Besides these standards, refer EPA standards for specific purpose

Note : | The rosults ia the Test Regort relate only 19 he itcars testodk: 2, The report shall pot bc r_apmhccd-cxwp( Fa full, without the wriiten permission of laberatery, 3. The test feport perizing o the yemple uy
received ig Lab, ‘

Remark: NA

Analysed by-
|Gyan Dutta Verma(JRF), Shivam
Tripathi(JRF), Kankshi Sahu(JRF)]

Authorized b
SUSHIL  ozaburdiy

033
Sushil Kumar (ASO) Regional Officer

Page 2 of 2
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o
:@-.-_-. REGIONAL LABORATORY VARANASI
S, UTTAR PRADESH POLLUTION CONTROL BOARD
Ry

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WATER LABORATORY(SURFACE WATER)
Ref no-33468278/Varanasi/2025

I- Sample Location: GRAM PANCHAYAT POND HARIHARPUR SAIDPUR GHAZIPUR
2- District: Ghazipur

3- Address: HARTHARPUR SAIDPUR GHAZIPUR
4- Sample Source: Pond
S- Type of sample : Surface Water

Date:27/08/2025

¢- Sample Collected By : GYAN DUTTA VERMA, JRF, AMAR BIBHUTI SINGH, JLA , RAJNATH CHAUDHARY, S.A
SUSHIL KUMAR, ASO

7- QOdour : None

8- Quantity and Packing : 02 LITTER PLASTIC JERRICAN, 01 MPN BOTTLE& DO BOTTLE.
9- Date of Sample Collection : 23/08/2025

10~ Analyis Indented by : RO Varanasi

11- Date of sample receipt in Lab : 23/08/2025

u Parameter Unit Results Detection Range
pH, APHAZ24th E4d.4500-B: 2023 - 7.95 02-12
Suspended Solids , APHA 24th Ed. 2540 D Total mg/l 6.2 5.0 10000 mg/
Suspended Solids dried at 103-105 °C 2023
Total Coliform, APHA 9221 24th Ed. : 2023 MPN/100 mi 1400 <1.8 MFEI 100 ml &
above
Fecal Coliform, APHA 9221 24th Ed. : 2023 . MPN/100 ml 830 <1.8 MP{;‘I 100 ml &
. o above
BOD, APHA 24th Ed. 3 day 27 °C IS 3025 { Part mg/l 23 1.0 -1000 mg/1
- 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mgl 9.6 4.0 -1000 mg/l
N Method 2023 :
D.G., APHA 24th Ed. 4500-OB lodometric mg/l 8.2 0.2-14.0 mg/l
Method 2023

*Non-NABL Parameters,

Rots . | The results in the Test Repon relsic only w the ftems tosied: 2. The report shiall not bo reproduced-cxeept in ful, without the weitten permission of faboratery. 3. The test npont penaing to the sample uy
teccived ia Lab,

Remark:* - NA
Analysed by
{Gyan Dutta Verma(JRF), Kankshi
Sahu(JRF), Shivam Tripgthi(.! RF)}
i ~ ROHIT wyoarene:
Authorized by | Date:

SUSHL  Oestriosrvmme 20250827
KUMAR iﬁ:mn e Sl N G 19:07:40 +05'30"
Sushil Kumar (ASO) ‘

Regional Officer
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) LA "
® Water Quality Criteria
B
Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organisim MPN/100m! shall be 30 or fess
treatment but afler disinfection . pil berween 6.5 and 8.5
Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand § days 20 °C Zmg/l or Jess
Outdoor bathing (Organised) B Total Coliforms Qrganism MPN/100m] shall be 500 ot less pHl
between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand $ days 20 °C Img/l or less
Drinking water source after conventional C Total iobiil'um\s grgagism MjPNHOOml shall be 5000 or less
lad H pH between 6 1o 9 Dissolved Oxygen 4mg/l or more
treatment and disinfection Biochemical Oxygen Demand 5 days 20 °C Imypdor less
Propagation of Wild life and Fisherics D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (as N) 1.2 mgf or less
frrigation, Industrial Cooling,Controlled Waste E ) pH between 60w 8.5
disposal Electrical Conductivity at 25 °C mucro mhas/cm Max. 2250
Sodium absorption Ratic Max. 26
Boron Max. 2oyl
Source: http:/Avww.cpeb.nic.in/wqstandards/

2ofPege 2
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. Annexure -4
— . AT
“"’{‘ UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI
whamon b0l NGt 0A M 28 | 202 {2614 Reim/Due 2= 2] ] 20247
[ #,
IR P& ATHR,
FTIE~ TSGR |

Ryz—wm0 Iy &R aftreww, 7€ Reh ¥ aifia siRfe Teffdye o 385/2025
freef v @M Sowo yRNYT v @€ ¥ e ¥ wiRa ey fAre
04.08.2025 & IAUIAT & WEH H |

TRy

mmwﬁmmmmm,#mﬁmmm
<o 385 /2025 RigRf @ T Sowo wgwur Prasmt @€ 7 e ¥ wiRe s faid 04.082025
1 Et TR TR BT Y| 99 AR B Ui ¥ &y wrafery g fIiw 23.08.2025
@ Prdww far | PrOEY oren B IER TH-BRENER, @e—ACEN, e aaR,
e TR W PrRa B i iR Te, SEEE B A YR FUaE B R B
Wmﬁo—maﬁﬁwmmﬁﬁﬁwaﬁrmﬁmﬁa@ﬁm@m%m
B T 470 Hex B o W @ Rww # R AR Fo—400 W W TS B A W Rert
o Pl Ol F yed W @ wean A Praie few wrn wefra #1 Préer 3 ke =
fh?:(mﬁn—ms)%m’mmqﬁmﬁﬁ#o—meﬁﬁemmﬁﬁm(?frarsr)a’?mfﬁ‘cﬁ{
e @R & erfeg @ warmaen § Rwafta s T e @ ERM = i @
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